measures to provide meaningful relief and rehabilitation, but that is only the beginning of the process.
Sri Lankan Government has to create conditions whereby the Tamil people's legitimate political
aspirations for a life of dignity and self-respect can be met and the successful process of devolution
as envisaged in the 1987 Accord with India can be implemented. So, | can assure you, Mr. Raja, that
buik of my time with the President of Sri Lanka was spent in discussing the plight of Sri Lankan
Tamils. We are very deeply concerned. | explained to him that we have a legitimate concern about
the well being of Sri Lankan Tamils. It has a bearing on Sri Lanka's relations with India, and,
therefore, | urged him to do all that he can to satisfy the legitimate political aspirations of the Sri
Lankan Tamil community. | thank you, Sir.

MR. DEPUTY CHAIRMAN: Now, we shall take up Special Mentions. Shri Santosh Bagrodia.

SPECIAL MENTIONS

Demand to remove apprehensions about the alleged rigging of
electronic voting machines in the country

SHRI SANTOSH BAGRODIA (Rajasthan): Sir, | rise to draw the attention of this House to the
allegations made by certain persons and activists about the possibility of rigging through EVMs. It has
been claimed that the EVMs could be manipulated to favour a particular party or person with the use
of particular software. While it is inconceivable that in the 21st Century, certain groups can scandalize
a tested technology, yet | seek urgent attention of the Election Commission and the Government to
this controversy. Though the Election Commission has reposed faith in the efficient and foolproof
working of the EVMs, yet a vocal section of public and activists are still unconvinced of the EC's
response. It has also been claimed that certain European countries are withdrawing EVMs to ensure
transparency. Prior to recent revelations, two technical Committees were set up by the Election
Commission in 1990 and 2006, headed by Prof. Indresan, which, on both the occasions expressed
satisfaction over safety measures installed in the machines. | would. ask the Election Commission to
set up another Committee of Experts to interact with these activists and technical experts and come
out with conclusions. It has also come to light that the production and accreditation of the EVMs was
outsourced to private companies by the concerned PSUs BEL and ECIL. | would like that the Election
Commission should issue guidelines on the outsourcing by the PSUs and report to this House within
a stipulated time. The EC should formulate elaborate voting system guidelines like in the USA.

Demand to increase the Haj Quota for Andhra Pradesh

i} HigwE 3rch W (3T W) : RIS, H AR Aarer o1 e ST W o Uew %
BISTAT 1 UTT 3 aTell b Bl AR AT a1edl gl 8% el RgRi A JoRiad S ard
QAN &S UR SR &1 TUod 98 a4l 4 57 $¢ o A 4 Rt U g A1 81 891 B! & SIRY S
aTel BIFTAT 1 &Y STl & 3T aTeh! o IR IS HTgde R 3TURe & 8Tl B &1 o1l &, ot
s 337 9Tl AT BT &1 BTIRT BIaT ¥ TG [ 89 HHST & STRY §9 IR ST 3 A8 I8 S
g, Rl @at 9§ o9 811 81 IRA WRPR o 89 BAC] & SIRY S aTel U g BTl & g
BR Gd BT IAAT T DI G 51 81 R IFAI B a1d & o [aer #3merd = o ues1 &
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BIRTIT 1 BICT HH IR AT &, Tafh B AT 891 & oY SRR <7 a1l Bl q1eTS el ST W& 2
el ATat 3177 USeT B 7463 WIS & 713 off, Afh o9 S gt R 6200 Wie &7 f3am T 7
ST #RT YRR GATfordT © o 3751 T<eT & BT1A1 71 BICT R Y| 59 RIciel # o e
¥ i ffere g 3 ff gy Wy o1 ud forar 81§ 39 W e ¥ 9ot BRATS 3l g
FRAT E SHP 3TATAT SN HTSIC TR SHIRER F, ST BT S TAIR | TeTa a1 Wi 891 HHc &
SIRY ST aret BTRTI 1 < ST s

Demand to increase the Haj Quota for Andhra Pradesh

I Al e (idy e cedsen by 1A qala i o deaa Glia
S S My N Gy S pmels S O )l L pad ) gals Glass
S s S SV 58 B e Gl Jls g Lily WY Gk
Ot S S Cina s (e Y 38 O o g e2S e o
ey B sl o e 53 S Opmle Ny e e S B e
Ciea o oo T 50 S a S a8 Syl ol )y
&> R S ebS s gl g L o Ugedld o S U85 My
el - U S A e U ) pasma o ey
S popm gt 2 S Upmle ST S W) i b S S g
= el ie g A8 ol (S esadl Gl L LS ) e 8 K KD
Al Sws d g S gl S S 3K K Gals S Gy | aal
S anl Jle teas - o ls 50 aland (S Gl s Sl 53 50
=t B S i 5200 i S Bl udl ) 8 e (R 63 Gl 7463
e L 5 S S saala Sl ) pail AS sl 55 1 3
S adl e Gy ot o abe Jlade i S (g ) il e sl
e S 0nBAd S S as ude podon ol
E> ooy S S el o) SIS O i Al )8 Cugl

S pila g Sggmla Jly dla ) S S

t Transliteration in Urdu Script.
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